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(xi) Propogal to set up truck engine
manufacturing factery in Alwar by
Ashoka Leyland Company
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(xii) Steps to meet famine situa-
tion in Madhya Pradesh.

DR. VASANT KUMAR PANDIT
(Rajgarh): The drought and famine
gituation in M.P. is assuming alarm-
ing gravity causing rural population
untold hardships. The scarcity works
are proving insufficient to give work
to the .unemployed. The food-for-
work projects have to be backed by
sufiicient stock of foodgrains. The
problem of drinking water is becom-
ing grave and during the coming
three months large section of popula-
tion will have to migrate, creating
new problemg in urban areas. Even
the rodder and grass for animalg will
pose a challenge, This Government
should therefore act on war-footing
to augment the State financial resour-
ces, foodgrain and fodder stockg in
M.P. Besides, in the areas where
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people suffered drought in 1978
Kharif and Rabi season, some provi-
sion for doles to the needy must be
planned now. Camps for animals and
labour have to be chalked out from
now. The Government should face
this alarming drought gituation with
a will and determination to save hun~
ger deaths and loss of animal wealth.

I cal] upon the Government to
make an all-out drive to meet the
grave challenge of drought and fa-
mine in M.P.,, particularly in Dis-
tricts like Rajgarh, Guna and other
areas which have gone through the
drought in both the seasons of 1879.

The Administration in M.P. must
approach the problem, keeping aside
political pressures, from a humani-
tarian point of view. It would build
up the confidence of the public in
M.P, if the Administration and the
Chief Secretary announce the eom-
plete details of the plang for facing
this grave problem for the next four
months of drough and famine,

(xiii) Export duty on turmeric

SHRI G. NARSIMHA REDDY
(Adilabad): Andhra Pradesh produces
more than 35 per cent of turmeric
produced in the country. The tur-
meric is also exporteq ang in 1978-
79, we have exported more than 10,000
tonnes worth Rs. 11.03 crores. Nor-
ma] market price of turmeric in our
country was about Rs. 5000 ger M.T.

Unfortunately, during the Janata
Government, for the first time they
have levied export duty of Rs. 2000
per M.T, from 20th January, 1979
onwards. The merchants who pur-
chased and exported, automatically
have thrown the burden of export
duty on ggriculturists. Ag a result,
the price of turmeric hag come down
to Rs. 2,500/- per M.T. Thereby the
agriculturists have suffered heavy
losses. Most of them did not even
get back their investment. 1If the
same export duty ig continued then
the agriculturists may not grow tur-
meric at all; thereby not only scar-
city of turmeric will be created in
our country but the Government will
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also lose foreign exchange of Iore
than Ra 11 croreg per year, There-
fore, the Government should imme-
distely withdraw the duty on
turmeric and save the agriculturists
from Josses and also save the turmeric
from being vanished from our coun-

try.

(xiv) Reported shortage of drinking
water in certain districts of Bihar.
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(xvi) Exploiting the name of the
prime minister in advertisements by
liguor vendors.

SHRI RATANSINH RAJDA (Bom-
bay South): Sir, I beg to raise the
following matter under rule 377:—

A liquor vendor at Ulhas Nagar,
Bombay, hag given an advertisement
in a loca] daily congratulating his
customers on the Republic Day, He
has published as a part of the adves-
tisement a photograph of Prime Mini-
ster Shrimati Indira Gandhi in the
Centre and his own alongside bearing
his name. The advertisement is re-
produced in the issue of Hindi Cur«
Tent dated the 15th March, 1969, It
proceedg to state that the wvendor,
Shri Duni Chand Kalani, ig the Pre



